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I BEFORE THE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

OA 339/2023 

IN THE MATTER OF: 

DEEPTIGUPTA ... PETITIONER 
VERSUS 

MINISTRY OF ENVIRONMENT FOREST 
AND CLIMATE CHANGE .. . RESPONDENTS 

STATUS REPORT ON BEHALF OF RESPONDENT/ DDA 

1. This status report has been prepared under instructions of Shri 

Murali Dhar Meena working as Dy. Director (Hort.), DDA, 

office at Horticulture Division No. X, Near GTK Depot, 

Jahangirpuri, Delhi-110033, who is duly authorised and 

co111petent to affirm the present status report on behalf of the 

Respondent/ DDA. 

2. That the Respondent/ODA disputes and denies as false, frivolous 

and vexatious all clai111s, contentions, allegations and averments 

in the present petition contrary to anything stated or submitted in 

this Affidavit. 

3. That vide order dated 22-04-2024, this Hon'ble Tribunal was 

pleased to direct as follows -

4. That in compliance of the aforesaid direction regarding issue of 

proper disposal of sewage and/ or the aspect highlighted in 

previous orders about the "sewage water coming from 

Jhuggis/cluster inside the DDA Sheesh Mahal Park C & D Block, 
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Shalimar Bagh and stagnation 

submitted that -

" occur. , it is respectfully 

a. To stop this nuisance, the Respondent/ DDA has closed 

entry points of boundary wall from where sewage water was 

coming inside the park. Photographs of the closed entry 

points is annexed herewith as Annexure Rl. 

b. The portion of the park has been restored. The before/after 

photographs of the park are enclosed herewith as Annexure 

R2. 

c. Plantation is also being done in that portion the park as 

required in upcoming 1nonsoon season. 

5. That it is also important to inform that occupants of the 

Jhuggis/clusters in question are repeatedly trying to break the 

boundary wall of the Park and/or make some holes to pass 

sewage water inside the Park. The Respondent DDA is 

maintaining constant vigil through its security staff deployed in 

the Park to promptly stop these attempts to break the boundary 

wall of the Parle The DDA security guards were also beaten by 

the anti-social elements who were attempting to break the 

boundary wall of the Park. The Deputy Director (Horticulture) 

has requested to the DCP, Ashok Vihar to lodge the FIR against 

culprits who have beaten the Respondent's security staff 

employed at the Parle True Copy of the letter no. 112 number 

register ID-9351453 is annexed herewith as Annexure R3. 

6. That it is respectfully pointed out that the issues relating to the 

unauthorized Jhuggis/Cluster (from where sewage water is 

coining inside the park) are policy matters and the Respondent/ 

DDA cannot resolve these issues in isolation until unless joint 
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cooperation of various departments like MCD, PWD, DUSIB 

and Delhi Police etc. is provided. 

Dated: 
New Delhi 

THROUGH 

~,vQ~ 

RE$.(i)NDJ9.utlPl\bA 
Hort. Oiv-id~WA 

KRITIKA GUPTA 
Counsel for DDA 

Enrol No.: D/2750/2015 
Chamber No. 155, Lawyers' Chamber Block I, 

High Court of Delhi, Sher Shah Suri Marg, Delhi 
+91-8826331177 I laitil<a0504@gn1ail.com 

18-07-2024
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Shalimar Bagh Paschimi, New Delhi, 110088, DL, 
India 
Lat 28.715394, Long 77.147378 
06/26/2024 12:41 GMT +05:30 
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ANNEXURE R1
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Before/After of the picture of the site 
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Before/After of the picture of the site 
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Before/After of the picture of the site 
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Before/After of the picture of the site 
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To, 

No. F 10 (Misc.)/Hort. X/DDA/2024-25/2SY 7 . 

DELHI DEVELOPMENT AUTHORITY 
OFFICE OF THE DY. DIRECTOR (HORT.)- 10. 
Near G.T.K. Depot, Jahangir Puri. Delhi-| 10033 

I. No. 011-27632358, E-Mail |D No. hortdiv l0@gmail.com 

Deputy Commissioner of Police, 
DCP North West District, 

Ashok Vihar, Delhi-110052. 

Subjeet: Regarding file of FIR against Outsider Jhuggis bad elements at DDA Sheesh Mahal Park, 
Shalimar Bagh, Delhi. 

Please refer to the subject above, in this regard is informed you that at above site outsider Jhuggis bad 
elements tried to brock the newly constructed boundary wall near nala side dated 25.06.2024 at evening hours. 

In this connection, it is submitted that yesterday to stop the same our on duty security guard had called on 112 
nunber and registered ID is � 9351453. Then, police officials came and assisted well. When, police officials returned. 

those bad elements tried to brock the boundary wall again and when our on duty guard Sh. Krshan Kumar tried to stop 
they have beaten up with danda and lathi brutally (MLC attached). 

It is important to mention that a NGT court case titled -Deepti Gupia Vs. Ministry of Evironment and 

forestry & climate change & ors. going on 0A No. 339/2023)" "he issue of sewage water coning frouu 

Jhuggis/eluster area inside the park and stagnation occur". 

Copy to: 

In the last hearing, court has strictly directed to DDA, MCD and PWD to do needful. So, in compliance of court 

direction DDA has started to close the entry points from where sewage water is coming inside the park and next date of 

hearing is 19.07.2024. 

Therefore, you are requested to direct your concerned officials to lodge FIR against culprits who has created this 

nuisance and beaten our on duty security guard (Sh. Krishan Kumar Ex- Army personnel) S/o Balbir Singh. 

5. 

Dated: 

Submitted for urgent necessary action please. 

Encl:- MLC of the Sh. Krishan Kumar (Security guard) site picture, few picture of wound of Sh. Krishan Kumar. 

1. Director (Hort.)NW, Vikas Minar, DDA for kind information please. 
2. Dy. Director (HÌ), DDA C-1/|15, Vikas Sadan, New Delhi-110023. 
3. ACP North West District, Shalimar Bagh, Delhi for necessary action please. 
4. SHO, Shalimar Bagh, Delhi for necessary action please. 

.7. Office Copy. 

EE /HCD-V, DDA, Keshavpuram, for repairing of brocken boundary wall as required. 
6. Asstt. Director (Hort.))SD-lI for information. 

Dy. Director (Hort.). 
Horticulture Division-10/DDA 

Dy. Director (llort.) 
Horticulture Division-10/DDA 

10ANNEXURE R3279



Jun 25, 2024 15:55:56 
Shalimar Bagh New Delhi Delhi Division 
Delhi 
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BABU JAGJIVAN RAM MEMORIAL HOSPITAL, JAHANGIRPURI I Kan! 
EMERGENCY REGISTRATION CARD / 4T4Gor 

Emergency Regn. No. EHoe31 S DateTime as6|y 

Name/TR 

Govt. of National Capltal Terrtory of Delhl 

Father'sHusband's Name: 

Address : 

<RisHAN KUMAk 
Slo 

S9LBisSINGH 
D DA SHish Mn hÀL PARK 

SHGLjmAK BAERE LHI 
Brought byBASANT kummR, (FRiEN D) 

History/Clinical Findings/Reports 

Sesa 

q135 Pm 
Age: i 

vftru IÃ 
MLC NO. 25384) 

DeptUnlt & UC 

"àgabatalkd MayPshchan 

Sex 
fer4 

Sh.eayh. 

Cantact No.: 49I4o3328 

Roligion: 

TYeatmenUinstructions 
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Security Guard (Sh. Krishan Kumar Ex- Army personnel) Slo Balbir Singh. 

Delhi 
Delhl D0vision 
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